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STATEMENT

(a) The following are the hydel/thermal projects now under zons-
truction in Andhra Pradesh. Their probable date of commissioning is also
indicated against each:

Name of Scheme Probable date of commissioning

(1) Hydel Schemes: .
1. Upper Sileru Hydro Electric Project 1st set is expected to be commissioned in August,

(2x60 MW) 1967 followed by second in December, 1967.
2. Srisailam Hydro Electric Project Likely to be commissioned in V Plan.

(4x 110 MW)
3. Balimela Dam Project . . . Dam is likely to be completed by 1970-71. The

scheme for setting up of power station at the
foot of the Dam is likely to materialise earlyin
V Plan.

,

4. Lower Sileru Hydro Electric Project. The 1st set is likely to be commissioned by 197c-71..
(4 x100 MW)

(ii) Thermal Projects:
5. Ramagundam Thermal Scheme Likely to be commissioned in July, 1968.

(1x62-5 MW)
6. Kothagudam Thermal Scheme— Both the setS have been commissiond.  1stset
Stage I (2 x 60 MW) was commissioned on 4-7-66 and the other
on 26-11-66.
7. Kothagudam  Thermal Scheme— The Ist is expected to be commissioned in May,
Stage II (2 x 60 MW) 1967 and the 2nd in September, 1967.

8. Kothagudam Thermal Scheme— Planned to be completed during the IV Plan.
strge 111 (3 x 60 MW)

(b) The total installed generating ing in Inderpuri (near Pusa Institute),
capacity in the State at the end of | Delhi and the adjoining colonies, who
the 111 Plan was 307 MW. An addi- | have not been extended the benefit of
tional generating capacity of 422.5 MW | C.G.H. Scheme; and
is likely to be addeq during IV Plan
from the continuing generation sche-
mes; a further 180 MW (3 x 60 MW)
from XKothagudam Thermal Scheme
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(b) if so, when it is proposed to
open a C.G.H.S. dispensary in Inder=
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